
U.A. No898!2O 11 

.)ER J)ATEI) 27th  OF JANUARY, 2012 

JS. l3aharsjngh 	 . Apphcant 
Vrs. 

Union of India & ()fliers .Reponcknts: 

Corarn: 
HON BL MR AL  K PA! \AJK., JUDI(IIAL MEMPJFR 

heard Sri J..)K. Patnaik,Ld. Coune! appearmg ter the 

applicant and Sn S.K. 	(.)jha 	Là. Standing Counsel appeamig tor the 

Rcspondents!Riys, on whom a copy ol this 0. A. has already been smrcd and. 

per sed the materials placed on record. 

2. I)I this ()ngui.al Application, the grievance of the applicant is 

that he has pot been 	dered for engagement as substitute m Group U 

category under the Hast Coast .Raitways ntwithstaridiiig his representahn 

and reLommendatlon mide there on by the l)wisinal Iailway Manu 

Sambaipur under A!! scnes and Ann.exure-AJ2 respectively, whereas some 

other pci'ns even without making any application have been so considered, 

in view of this, 'Ti Patnailc, Ld, Counsel. fr  the applicant, 

prays that the applicant's gnevancc could be reditsed ii' Respondent No. 1 

is directed. to consider and dispose of the pending representation vide 

\rrnexure-AI I series by taking into account the recomniendationsmad.e by 

Dv'isiona1 Railway Manager, Sarnbalpu.r under AnnexureA!2; within a 

me. 

.creed to by 
' 	A9pki - 

' 	 F 	 dIC 

'e.spo.ndent No I is 	to consider and dispose of the pending 

.iitation of the applicant vide Anriexure..A/ I senes having dte. regard 



: . : a ii 	a te:iied oidcr 	per 

deimts iithui a ptn'd of'45 	fri'm th date Of iectnpt of copy 

of thi order, 

With the &we o4servation and direction, this O.A. is 

disposed of at the admission stage tsdt. No costs.. 

Send a copy of this order along with paper book to 

Respondent No.! at the cost of the applicant fir omphance and hee copies 

of this order be made over to the Ld. (ounseI for th.c parties. 

6 Sn D,K. Patnaik, id. Counsel appeanng for the apphcan4 

un.deiiakes to deposit the prstaJ requi' .tt hv M oid ; 	.( 

\,;- 

vs 


